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ANNEXURE-I

Details of CTE and Registration Issued by PPCC to MLP units

SL Name of the Unit Date of Issue of | Date of Issue Production
No CTE of Registration Capacity
1 M/s. Amcor Flexibles India 05.05.2017 26.08.2019 9600 TPA
Private Ltd. _
2 M/s. Aparna Paper 04.05.2001 01.09.2021 1200 TPA
Processing Industry (P)
Ltd., Unit-I

N EM,,/‘C‘LA/
Dr.N.RAMESH
Senior Enviromentat Engineer
Department of Sciencs,
Technology and Environment

‘Puducherry.



ANNERURE=1]

3

Multi-layer plastic waste details 0
amcor

Unit Amcor Flexibles India Pvt. Ltd., 151/4&5, Kandanpet Village, Manapet post, Puducherry

minated:Waste (MT) | Metalised Laminate Waste
Jan-20 7.72 33.36 0.30

Feb-20 5.05 40.91 0.25
Mar-20 6.22 26.15 0.14
Apr-20 3.68 19.82 0.22
May-20 - 3.85 38.09 0.40
Jun-20 18.72 71.47 0.68
Jul-20 ' 13.48 33.84 0.26
Aug-20 : 11.36 40.44 0.46
Sep-20 _ 5.57 41.59 0.32
Oct-20 2.64 49.78 0.52
Nov-20 2.1% 43.64 . 042

Dec-20 : 10.07

| Metalised Lamin

[ ‘Grand Total

ol
Dr.N.RAMESH

Senior Enviromental Engineer
Department of Science,
Technalogy and Environment’
Puducherry.




Fig. 1. Aluminum metal extraction unit

~ &:/'4 |
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry.



ANNEXURE- III

Fig.2. Extracted Aluminum powder from MLP waste containing
Aluminum foil

Fig. 3. Plastic chips separated from MLP waste containing Aluminum foil

w- ot

=
Dr.N.RAMESH
Senior Enviromentai Engineer
Depaitment of Science,
Technology and Environment
Puducherry,



ANNEXURE -1V

Aparna Paper Waste Sales Details for the Year 2020

MLP Waste

SL.No |Month
= 2 Geneated In Kgs

2 ply Waste| 3 ply Waste

Aluminium
Foil

Authorized
Recycler Agency

Methood Of Disposal

1  {an-20 41243 36689 3826

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

2 |Feb-20 43774 39324 3722

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

3 Mar-20 35611 30598 4285

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

5 |may-20 51737 46879 4130

TN LORINIG P IEITGS

Shredded in the Company premises

[T ey e i

the form of bundle

6 Jun-20 67696 59772 7196

Nil

5ri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycdler in
the form of bundle

i Jul-20 61355 55736 48914

Nil

5ri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundie

2 Aug-20 45837 41079.5 4029.6

Nil

Sri Lakshmi Plastics

Shradded in the Company premises
and sent to authorized recycler in
the form of bundie

9 Sep-20 60871 54847.1 5256

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

10 |Oct-20 53725 47854.1 5143.2

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recyclerin
the form of bundle

11 |Nov-20 50021 44268.5 5024.2

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

12 [Dec-20 47676 432164 37317

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recyclerin
the form of bundle

Total 598145 534241 55169

5ri Lakshmi Plastics

e e Sy iR

fr APARNA PAPER PROCESSGTRDUSTRY ()LTD

i Authoriced Signatory :

Senior Enviromental Engineer

Department of Science,
Technology and Environment
Puducherry,

1



Aparna Paper Waste Sales

Details for the Year 2021

SL.No

Month

MLP Waste
Geneated In
Kgs

2 ply Waste

3 ply Waste

Aluminium
Foil

Authorized

Recycler Agency

Methood Of Disposal

Jan-21

41243

42036

5064

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Feb-21

43774

49856

5541

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Mar-21

May-21

35611

51737

48574

47794

6058

7501

Nil

Nil

Sri Lakshmi Plastics

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Jun-21

67696

44418

4778

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Jul-21

61355

43506

3950

Nii

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Aug-21

45837

48441

5720

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Sep-21

60871

55312

5465

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the Torm of bundle

10

Oct-21

53725

44694

4934

Nil

Sri Lakshmi Plasties

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

11

MNov-21

50021

465983

5292

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recyclerin
the form of bundle

12

Dec-21

47676

58975

5138

Nil

Sri Lakshmi Plastics

Shredded in the Company premises
and sent to authorized recycler in
the form of bundle

Total

508145

573813

65912

Sri Lakshmi Plastics

. fr APARNA PAPER PROCESSpG

Authoriged Signatory

e e e

w@,

Dr.N.RAMESH

Senior Enviromental Engineer

Department of Science,
Technology and Environment

Puducherry.



ANNEXYRE-Y

No.1822/ PPCCIPWM/ISA/2821/1 2.6 §
| GOVERNMENT OF PUBUCHERRY
DEPARTMENT OF SCLENCE TECHNOLOGY AND ENVIRONMENT
PUDUCHBERRY POLLUTION CONTROL COMMITTEE
3RD FLOOR, HOUSING BOARD COMPLEX, ANNA NAGAR, PUDUCHERRY - 5
Phone : (0413) 2201256  Fax : (0413) 2203494

Puducherry, the 29 :I‘\AJ— 2021

RENEWAL OF REGISTRATION FOR PLASTIC RECYCLER
UNDER PLASTIC WASTE MANAGEMENTRULES. 201 ¢

Sub:  PPCC - Renewal of Registration of Plastic Recycler - Mjs. Padma
Polymers, Thirubuvanai Palayam Road, Puducherry -Reg.
Ref:  Your letter No. Nil, dated 29.09.2021.

* ok ok

The Puducherry Pollution Control Committee is hereby rencwed the registration under
Rule 13(2) of Plastic Wastc Management Rules, 2016, of M/s. Padma Polymers, located at R.S.
No.134/12, Thirubuvanai Palayam, Thiruvandarkoil Post, Puducherry — 605 102, for re-
processing of plastic waste in their premises with a capacity of 2400 TPA.

This registration shall be valid upto 30.09.2024, unless revoked or suSpénded subject to
the following conditions:

1. This Registration is renewed purely on the pollution angle with the necessary control

_measures {o be taken, As far as the location and land use of the unit is concerned, it is

advised that the project proponent may take clearance from the concerned agency in
respect of the conformity of the industry. \ :

2. The registration is subject to the conditions stated below and to such conditions as may
be specified in the Plastic wastes Management Rules, 2016.

3. Renewal of registration shall be made inthe F orm-II appended to these Rules at least One
hundred and twenty days. before the expiry of the validity of registration.

4, You shall noi stock, distribute or sell any material which is less than 50 microns in
thiclness.

5. Waste plastics shall not be washed i your premises.

M

- Bvery recycler shall maintain a record of details of the quantity of waste purchased and
recycled. . s -

7. Every person engaged in recycling or processing of plastic waste shall prepare and submit
an annual report in Form-IV o the local body concerned under intimation to the concerned
State Pollution Control Board or Pollution Conirol Committes by the 30th April, of every

year.
For & on behalf of PPCC,
(SMITHA. R, 1AS)
_ MEMBER SECRETARY (FPCC)
- ’f o = s
9 ¢ :,’:;':_/' .1;1’{'. A
_ £ A0
M/s. Padma Polymers, 2\

R.S. No. 134/12, Thirubuvanaj Palayam,
Thiruvandarkoil Post, Puducherry — 605 102.

Ly Voo™
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ANNEYWRE —V
GSTIN : 34AGVPG9258D1ZT 17

PADMA POLYMERS

(MFrs:HDPE,LDPE LUMPS &Granevels)
R.5.No : 134/12, Thirubuvanai Palayam Road, Thiruvandarkoil (Post), Puducherry — 605 102.
Cell : 99944 67066, 80984 05666, 99444 67066.

To,

The Member Secretary Avl,

Dhadsaal aworr Dallaati s MNantval CAmamnittan

Respected sir,
‘ SUB; Submitted for Annual Report — Reg.

As I am submitted for Form-IV Annual Report for the period of April-

x
g - ."

2021 to March-2022. I have enclosed (1) Annual report copy, (2) Air & water
consent order copy.

Thanking you

Yourg/faithfully

YOR PADNA P Uhkﬁfm
Cope to:- ' @MMQ:«. |

mmissi ' G VENKATESS
et sslonet AVL ' PROPRIETOR

Mannadipet Commune Panchayat,

Thirubuvanai , Puducherry.

Lok
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry. -



Form -1V
[See rules 17 (1)]

Format of Annual Report by Operator of plastic waste processing or recycling Facility
to the Local Body

Period of Reporting: 6| ~Advi}~9200| 4o 2)-Mavr-2099

(1) | Name and Address of operator of the N\ ’ 2. PADMA POLY MERS
facility R.2.No. 24|12, Thirob avanad Q"l"'g“*m)

- Thindvandavrkall Posk, Pud Qe&\amrg\-
(2) |Name of officer in-charge of the

facility _ &N enkake gl
. =3 - & . b n
of plastic waste: Toys St o iRy ves

Extsolor Ma chinery,

(5) | Quantity of plastic waste received
during the year being reported upon \ Q_, 30
along with the source

(6) | Quantity of plastic waste processed
(in tons): .

- Plastic waste recycled(in tons) . ‘ ,b q O

- Plastic waste processed (in tons)

- Used (in tons)

(7) | Quantity of inert or rejects sent for
final disposal to landfill sites: — N f —

(8) | Details of land fill facility to which
-inert or rejects were sent for final

disposal: No ’\‘ ﬁ? ?\ { C,C\b\ e

- Address
-Telephone
(9) | Attach status of compliance to
environmental conditions, if any —
specified during grant of Consent or
registration
Signature of Operator
Dated : 94 | 05 f LR ¢OR PADMA POLYMBRS
Flace: Dy doeh ev vy - @W,\
G.VENKATESH
PROPRIETOR

vk
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry.



" By Regist'ered Post with Acknowledgement Due
(This document contains B Pages)

CONSENT TO OPERATE

30 JuL 2021
Ref. :No. (O18PUD861973) / (2021) /751, Date:20/07/2021

Sub :Puducherry Pollution Control Committee - Padma polymers - Consent to Operate under
Scction 21 of The Air (Prevention and Control of Pollution) Act, 1981, as amended - Reg.

Ref : O18PUDS61973 dated 08/01/2021 of Venkatesh

PFoliulion} ACt, 1981, a5 amenaed {OETEINAITET [CICITOU W0 a3 LT 7t J ang e INUTUS GITW AJTUTIS
made there under for emission / continuation of emission to '
Venkatesh

The Proprietor

Padma polymers

R.s.1n0.134/12, thirubhuvanaipalayam road, thiruvandakoil post, mannadipet commune, puducherty

CATEGORY: ORANGE

SIZE:MICRO _

LOCATION:R.s.no.134/12, thirubhuvanaipalayam road, thiruvandakoil post, mannadipet
commune, puducherry

(hereinafter referred to as "The Applicant’) authorizing him/her/them to Operational the industry /
commercial establishment R.s.ne.134/12, thirubhuvanaipalayam road, thiruvandakoil post,
mannadipet commune, puducherry in the site mentioned below subject to followingspecial and
general conditions:

R.s.n0.134/12, thirubhuvanaipalayam road, thiruvandakoil post, mannadipet commune,
puducherry

Consent Validity:

This Consent is valid for a period of 5 years to operate the unit under Section 21 of the Air
(Prevention and Control of Pollution) Act, 1981, as amended subject to the Special and General
conditions enclosed.

o< lal

Dr.N.RAMESH
Senior Enviromental Engineer
Depaitment of Science,
Technology and Environment
Puducherry.

2



The unit shall apply for renewal of this Consent 4 months before expiry of the validity of the
consent.

£ > =
MEMBER SE’CRETARY
S. DINESH KANNAN,i£$

To MEMBER SECRETARY

; _ . ; PUDUCHERRY POLLUTION
Venkatesh/The Proprietor CONTROL COMMITTEE
Padma polymers PUDUCHERRY.
R.s.no.134/12, thirubhuvanaipalayam road, thiruvandakoil ; mannadipet commune, puducherry

Copy to .

L. The Functional Manager, District Industries Centre, Puducherty
2. The Commussioner,Commune,Puducherry

3. Guard File

w&lf/v@ .,

Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry,

‘).7/‘&,-
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SPECIAL CONDITIONS

1. Notwithstanding anything contained in any other Act or Rules or Notifications this clearance is
given from pollution angle only. '

2. Details of Products and By-products manufactured:

S.No. Description - Quantity ' Unit
a Main Products
' manufactured: _
1 Lumps and Granules 2400 TPA
(Reprocessing of
HDPE film waste)
b. By-Product
o SR, U, & W SR e S P (e
1 | Extruder Outlet | 11 ] Ut I |

_ 4. The applicant shall install a comprehensive air pollution control system consisting of control
equipment as detailed below and operate and maintain the same continuously so as to achieve the
level of pollutants to the following standards:

Chimney / Stack . Control Equipment Relevant - parameters &
; standard limits
Extruder Outlet Water bath scrubber Nil

5. The applicant shall observe the following fuel consumption:

r ' SNe = . 1 Type of fuel E Maximum quantity /day !

6. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc.
as per requirements for monitoring the air emissions and the same shall be open for inspection and
use by the Board's staff. The chimney/stacks attached to various sources of emission shall be
designated by numbers such as S-1, 8-2 ctc. and these shall be painted/ displayed jo facilitate
identification. The unit shall comply with the guidelines mentioned in Emission Regulation, Part ITI
published by the CPCB.

7. Interlocking shall be provided with the Process and Pollution Control Systems

8. Separate Energy Meters shall be installed for the Air Pollution Control Systems and propcer
records shail be maintained in the log book.

9. The proponent shall take measures to comply with the provisions laid down under Noise pollution
(Regulation and Control) Amendment Rules, 2010 and control the noise to the prescribed levels.

10. The industry shall take adequate measures for control of noise from its own source so as to

b

N _i@,.
Dr.N.RAMESH
Senior Enviromental Engineer
Depaitment of Science,
Technology and Environment
Puducherry.



comply with the standards as may be applicable. NoisehLech should not exceed . $% dB (A) and.53
dB (A) during daytime and night times respectively.

I1. DG Sets shall meet the noise and air emission standards_prescribed under The Environment
(Protection) Rules, 1986 and shall be provided with integral acoustic enclosure. The applicant shall

comply with order of Hon,ble National Green Tribunal dated 11.05.2015 in Appeal No. 12(Tsc) of
2013, Original Application No. 17(THC) of 2013 and Original Application No. 32ITHC) of 2013

and implement all conditions in the CPCB Guidelines for DG Set. The DG set which are 15 years

old or completed 50,000 Hours of Operation shall not be used. ‘

12. The unit shall provide niinimum stack height (H) 10 the DG sets as per the formulaH = h + 0.2
SQRT (KVA) where KVA= total generation capacity and h= Height of the building where DG set is
installed. -

13. The Industry shall take appropriate measures to ensure that the ground level concentration shall
comply with revised National Ambient Air Quality Stendards dated 16.11.2009 notified by
MoEF&CC, GOI.

[4. There shall not be any be perceptible odour outside the industry’s premises.

5. Any change in the emission source / process / Air Pollution Control System / fucl shall be
brought to the notice of this Authority in writing and fresh consent has ta be obtained, as required.

[6. The unit shall submit the Environmental Statement in Form V before 30th September every year
as per the Rule No.14 of the E(P) Rules, 1986 & Amendments.

17, Specific Conditiona: /
L. Fugitive emissions from the two cxtruders shall be channolizod through suction arrangement
consisting of ID fan, hood pipe and connected to water bath scrubber and let out through stack
height of 11 mt from Ground level.

2. The unit shall comply with the Plastic Waste Management (Amendment) Rules 2018 and shall
apply for registration / renewal of registration in Form — I1. o

3. The Entire operation shall be carried out within closed premises for dust free operation.

4. Noise generated during the process shall be mitigated by providing glass windows and rubber
bushes to the machineries. Noise Level should not exceed 65 dB (A) and 55 dB (A) during day and
night times respectively.

Member Secretary

- DINESH KANNAN, s
MEMBER SECRETARY
<//PUDUCHERRY POLLUTION
CONTROL COMMITTEE

PUDUCHERRY.
I Q/ :
Dr.N.RAMESH R
Senior Enviromental Engineer
Department of Science,

Technology and Environment
Puducherry,



GENERAL CONDITIONS

1. Entire operation-shall be carried out within closed premises.

2. The applicant shall take all possible measures to create pollution free surroundings.

3. The applicant shall not undertake any expansion, modifications, diversification, or change of
location without prior clearance from this Committee.

4. Puducherry Pollution Control Committee reserves its right and power under Section 27(2) of
Water (Prevention and Control of Pollution) Act, 1974 and Section 21(4) of Air (Prevention and

Control of Pollution) Act, 1981 to teview any or all the conditions imposed herein and to modify,

revoke or stipulate additional conditions for the purpose of the Act by the Committee, if conditions

of the NOC granted are not fulfilled. '

5. The above conditions may be modified or additional ones may be prescribed by this authority
from time to time.

6. This consent order shall be exhibited in the office room and must be made available to the
fedmanting afficare nf this Committee.

consent.
£ R— e
\ Member Sécremry
<§. DINESH KANNAN,IFs
; - /| MEMBER SECRETARY
2 o= /: /J PUDUCHERRY POLLUTION
SO < CONTROL COMMITTEE
\QM RUDUCHERRY.
s Lol
s _Dr-.N..RAMESH
!Bor Enviromenta) Engineer
% hepartment of Science,
chriology and Environment i
Puducherry,

2s
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- By Registered Post with Acknowledgement Due T

(This document contains w3 Pages)

CONSENT TO OPERATE/RENEWAL

Ref. :No. (O18PUD861973)/(2021) /1§ Date:20/07/2021

Sub :Puducherry Pollution Control Committee - Padma polymers - Consent t¢ Establish under
Section 25 / 26 of The Water (Prevention and Control of Pollution) Act, 1974, as amended -Reg.

Ref ; QI1S8PUDS861973 dated 08/01/2021 of Venkatesh

‘Control of Pollution) Act, 19/4, S a0ICNUCU (NEIGUIAIICE 1UITTIVU W GO 2 150 £ xwe f waine —me cmm s om o

Orders made there under for discharge or continuation of discharge of sewage or trade effluent to
Venkatesh, The Proprietor,Padma polymers,R.s.no.134/12, thirubhuvanaipalayam road,
thiruvandakoil post, mannadipet communec, puducherry

CATEGORY: ORANGE

SIZE:MICRG -
LOCATION:R.s.n0.134/12, thirubhuvanaipalayam road, thiruvandakeil post, mannadipet
' commune, puducherry

(hereinafter referred to as '"The Applicant’) authorizing him/her/them to operate the industry /
commercial establishment in the site mentioned below subject to following special and general
conditions: :

R.s.n0.134/12, thirubhuvanaipalayam road, thiruvandakoil post, mannadipet commune, puducherry

-

Validity of Consent:

This Consent is valid for a period of 5/10/15 years to operate the unit under Section 25 / 26 of the
Water (Prevention and Control of Pollution) Act, 1974, as amended, subject to the Special and
General conditions enclosed.

N k-
_Dr.N -RAMESH
Senior Enviromental Engineer
Department of Science,

Technology and Environment
Puducherry,



The unit shall apply for renewal of this Consent 4 months before expiry of the validity of the

consent.
,«,./g/.fm\ £ b Ve
f en N -
fy ey Vi ‘i MEMBER SECRETARY
) el { L S, DINES™Y KANNAN,ES
. ._ T FEMZAR SECRETARY

. PUDUGHERRY POLLUTION
Venkatesh/The Proprietor CONTROL COMMITTEE

Padma polymers,R.5.n0.134/12, thirubhuvanaipalayam road, thiruvandakoif BIEHRR adipet
commune, puducherry '

Copy to
1. The Functional Manager, District Industries Centre, Puducherry

2. The Commissioner, Commune Puducherry

3. Guard File

SR




SPECIAL CONDITIONS

I. Notwithstanding anything contained in any other Act or Rules or Notifications this clearance is
given from pollution angle only.

2. Details of Products and By-products manufactured:

SNe. | Description Quantity Unit
vighs e Main Products

e Ss § manufactured: _

1 Lumps and Granules 2400 TPA

(Reprocessing of
HDPE film waste)

b. By-Product

Domestic Use | 200.0

Municipal suppi-s_f_“

e 500 _

4. The applicant shall have the following outlets with maximum discharge quantities and disposal

point as specified in the table for discharge of sewage / trade effluent. Any change in the outlets has
to be brought to the notice of the Board and fresh consent has fo be obtained if necessary.

* Qutlet No. Description of Outlet Maximum daily Point of disposal
discharge in KL.D
1 Sewage 0.16 Septic Tank and Soak
pit

5. The applicant shall provide comprehensive effluent treatment plant consisting of Primary/
Secondary and/or Tertiary treatment as is warranted with reference to influent quality and operate
and maintain the same continuously so as to achieve the quality of the treated effluent to the
following standards before disposal (If applicable).

S.No Name Concentration Standard Mass standard (if
applicahle)

6. The applicant shall provide, comprehensive scwage treatment plant as is warranted with reference
to influent quality and operate and maintain the same continuously so as to achieve the quality of
treated waste water to the following standards before disposal (If applicable):

S.No Name Concentration Standard| Mass standard te be
complied (if applicable)

’gp_,.-—’f.--""

N ;W/
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry.
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8. The treated waste water shall be reugeq within the unit for gardening, toifet flushing and industrial
use to the maximum extent possible.

9. The ETP/STP upits shall be impervious g prevent ground water pollution.

10. Floor washing shall be admitted into the effluent collection System only and shal] not be allowed

to find thejr Way in storm drains or Oben areas. The applicant shall maintain good house keeping

both within the factory and in the premises. All pipe valves. sewers ang drains shall be ek proof.

L1 The chemical sludge from the ETP shall be properly collected, stored ip the HDPE barrel ang
properly disposed off through authorized person,

12. There shall pe 110 pereeptible odour outside the industry’s premises.

13. The unit shalj provide digital flow meter to the inlet and oytfet of the treatment plant and proper
records shall be maintained in log book.

14, Separate energy meter shall be provided for the ETp ; STP and Proper records shall be
mainitained ip log book.

I5. The anit ¢hal provide an alterpate power source along with S€parale energy meter for the
Effluent Treatment Plant / Sewage Treatment Plant 1o ensure.continuous operation of the Treatment
Plant. . i . e e e

16. The applicant shall measure and record the w_a;gr_conannpiieﬂﬂhy fixing up water meter at such

_ __places_&s_ma.}Lbe_pfesm‘ibcd"ﬁﬁa"S'.h';'m_ﬁﬁni_% Water Cess Returns in Form — Lonor before 5th of
cevery calendar month under the provisions of Water (Prevention and Contrg] ofPolIution) Cess
Rules, 1973, if applicable, :

17. The applicant shall submit the Environmt_an tal Statement i Form V before 30th Septembef _eve:y
year as per the Rule No,14 of the E(P) Rules, 1986 & Amendments,

I8, Specific Conditions:

I. The uni( shali not wash plastic waslte/scrap inside the premises of the ugit, There shall be no trade
elfluent from the process.

2. The domestic waste water shall be treated jp 4 septic tank followed by soil absorption system.

TUTE e L e

R P
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,

Technology and Environment
Puducherry,
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- : GENERAL CONDITIONS
2" ERAL CONDITIONS

revoke or stipulate add; tional conditions for the purpose of the Act by the Committee, if conditions
of the NOC granted are not fulfilled.
5. The above conditions may be modified or additional onesg MAV he nracaeikag L.

Frotia eio o o i

£ B e
Member Secre tary
S. DINESH KANNAN, s

N _i!!_{"__}“/

Dr.N -RAMESH
Senior Enviromenta| Engineer
Depaitment of Science,
Technology and Environment
Puducherry.



GSTIN : 34AMMPG3245P1ZP PAN : AMMPG3245P Cell : 93605 45994 s
CST No. : 34800014185, Dt: 23.09.2010 _ 75982 05994 74\
- SSINo. : 3400211 02115, Di : 25.05.2010 B pad

SRI LAKSHMI PLASTICS

(ALL KINDS OF WASTE & SCRAP - PURCHASING, SALES RE-PROCESSING & CO-PROCESSING)

Date: 27.01.2022
To, . B
2 -
The Commissioner, E 6 e
Villianur Commune Panchayat, ‘ ' _
Villivanur .

vy
Sub — Submission of Form IV for annual report of plastics waste processing (or)
recycling facility — Reg

Enclosed please find the following documents related to the above subject matter.
1. FORM - IV - Annual returns (or) Report for plastic waste processing (or)
recycling form dully filled and signed in.
2. Self attested photocopy of valid Air & Water consent and authorization of
recycling of plastic waste.
3. Self Attested Photocopy of Trade Licence.

Please acknowledge receipt of the same.

Thanking You,
For M/S SRI LAKSHMI PLASTICS

o\ mar
R \\; N K
(V.GOUNDASEGARANE)
Proprietor

Copy to - The Member Secretary,
Puducherry Pollution Control Committee,

Puducherry.

40 &

b
ag\‘\q{ﬂ/ :
Plot No. 37/2 & 37/4, 4th Cross, Pipdic Industrial Estate, Sedarapet, Puducherry-605 111-

fi

ol
Dr.N.RAMESH
Senior Enviromental Engineer
Depaitment of Science,
Technology and Environment
Puducherry.
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Form -V
[See rules 17 (1)]
Format of Annual Report by Operator of plastic waste processing or recycling Facility to the Local
Body. '

Period of Reporting:

GRT LAY CHMT PLASTTCR.
- 25/p 22714 AMceess
1, Name and Address of operator of the PedIe _I r&_&?U&'TR IDLESTATE /

HOUNVASECIRKANE ~ ¥
Name of officer in-charge of the P‘; e Gl36®54-55194 )

2 facility. E\vm‘ S'T*\leﬂk}‘a‘g’!ﬂkp%hb@ gzﬁ\ﬂ! low),

(Telephone/Fax/Mobile/ E-maﬂ)

3 Capacity: 6&0 W/f@-”"\m

]) Eﬂ«?[ﬂwde\’ pMackhine
2y D—Qtar)}»“ H\oxdmm C&\Tckhwhb)

Technologies used for management of ‘§) Rﬁ- PA" L ROLQI}Q\AQ (. (Gdm
plastic waste: 2 Mot U“\M\?b)
5) C}i\‘}ﬁ\\“ﬁ '(‘F\vudu."\ﬁ

6)- Gavinding, \\V\Oxtkukﬂ.

D Mﬁdvg Wﬁ‘«‘@o— 94 ﬁ-Z&@foﬁMm

Quantity of plastic waste received =Y - . W’A \Uﬂ-’b\?\ = oY
i during the year being reported upon > / Poh 3 — ﬁ% ' }AM\M
along with the source P (’) 00 MT / Ao

For SRI LAKSHMI PLASTICS

N_f;bf,-
Dr.N.RAMESH
Senior Enviromental Engineer
Depaitment of Science,

Technology and Enwronment
Puducherry.



| Quantity of plastic waste processed (in
tons):

- Plastic waste recycled(in tons)
- Plastic waste processed (in tons) -

- Used (in tons)

540 DT/ Ao

R R

CHAS A= |

Details of land fill facility to which
inert or rejects were sent for final
disposal:

- Address

-Telephone : .

Attach status of compliance to
9. environmental conditions, if any

specified during grant of Consent or
registration.

Dated : ‘:2:-\]01]9#‘99_9_“

Place : ?\AC}«U\QB&Q‘{YS :

K i@t’

_ Dr.N.RAMESsH
Senior Enviromental Engineer
Department of Science,
Technolegy ang Environment

Puducherry, |

Signature of Operator

For SRI LAKSHMI PLASTICS

ok

7N
Proprietor-

27
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BY REGD.A.D. .

i

_ GOVERNMENT OF PUDUCHERRY =
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRO!
. PUDUCHERRY POLLUTION CONTROL. COMMITTEE
1X{ FLOCOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 5.
Phone: (0413) 2201256; Fax: (0413) 2203494 -
# 3k

ENT

'AIR CONSENT (RENEWAL)

No.3762/PPCC/CON/AIR/V: CP:’JE—.IIE{]I;'/‘I_'D o4 Puducherry, the . :
ST e L SN
Consent is hereby granted under Section 21 of the Air [‘Pi‘evention and Confrol ‘of -
Pollution) Act, 1981 and orders made there under to M/s. Sri Laksh_mi Plasties Unit 17 located
at Plot No. 37/2 & 37/4, 4th Cross, PIPDIC Industrial Estate, Sedarapet, Villianur Commune

Panchayat, Puducherryauthorizing them to operate their plant in the Air Pollution Control area as
natifiad enhiact ta the eonditions mentioned below:-

. Consentis valid upto- = : | auiuZzvzo
0. Manufacturing Products - Plastic Lumps— 300 Kgsfannum

. (Plastic Waste Reprocessing Unit)
iV, (i) Size : Micro _ - (iif) Location : Industrial

(ii) Category : Qrange (iv) Area : 629.52 sqm.

V. Specific Conditions:

1. The ambient air quality at the boundary of ihe premises shall not cxceed the following
standards: - ' '
PMs - 100 pg/m’
SO; - 80 pg/m’
NOx - 80 ug/m’
2. Noise generated during the process shall be mitigated by providing approptiate acoustic
mcasures. The noise level at the boundary shall not exceed 75 and 70 dB (A) during day-/
night times respectively.

3. The fugitive emissions arising from the plastic reprocessing shall be channelized through
suction, Hood, ducting & ID fan arrangement, shall be treated by air pollution control
device and let out through Stack height of 11 m. The Particulate Matter concentration
shall not exceed 150 mg/Nm® 5

4. There shall be no washing of plastic scrap and only industrial virgin waste shall be used -
as raw material. - ' . e

5. PVC scrap shall not be used as raw material.

Vi, General Conditions:

ETE L _ : _ | e
. 1-*_] Tﬁéaﬁﬁllﬁhﬁmﬂgf%dl of consent shall be made at Ieast 30 days before the date of
expiry of this consért’o =t 107 - _ _ .

Clangthg applicant shall not undertake any expansion, modernization, diversification or .'
change of location without prior clearance from this Committee.

3. Notwithstanding anything contained in this consent, the Committee hereby reserves its
right and power under Section 21(4) of Air (Prevention and Control of Pollution) Act,
1981 o review any or all the conditions imposed herein and to cancel, refuse, modify or

(S ;w_/ - | | 3
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,

Technolcgy and Environment
Puducherry.

%)



0
]

stipulate ’adg:ﬁ-tional_'cgndi_{_\"___:_:__; :_"’ ]
of the consent granted are not flfilled.

Q"ﬁgpi"ﬂfe Act by the Committee, if conditions

4. This consent order shall be exhibited in the office room and must be made available to

the inspecting officers of this committee.

3. The unit shall get prior consent from this authority before installation of any néw D.G set
or replacement of DG set, g

VIL  Report Submission:
The unit shall submit an Em{i.romnahl Statement for the financial year _en&ing 31st March
in'Form ‘\{"\prcécri’bed under The Enviroument Protection Rules, 1989, on or before the
30th day of September every year. ' SRl '

VIIL. -Better Environmental Managenient Practices: -

1. Green Belt / Thematic garden with woody plant / herbal plants shall be developed in 33%
of the area.

2. Energy conservation measures like installation of LEDs for lighting the areas inside and
outside the building should be integral part of the design. ' ' :
3. Used CFLs and TFLs shéuld be properly collected and d_isposéd off/sent for rcéyélin‘g as
- per the prevailing guide_line_s/ruigs of the regulatory authority to avoid toxic
contamination. '

For & on behalf of PPCC,

o '_'(SMM

MEMBER SECRETARY -PPCC

i Q
.~ Ms. Sti Lakshmi Plastics Unit 1,
= PlotNo. 37/2 & 37/4, ath Cyoss;
PIPDIC Industrial Estat, Sedarapet,
Villianur Commune, Puducherry

Copy to-:-

Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,
Technology and Environment
‘Puducherry,



No.3762/PPCC/CON/WTIR/VCP/IE -1/2018/ {0 5%

& 37/4, 4th Cross, PIPDIC Industrial Estate, Sedarapet, Villianur Commune Paughéya.t,

BY REGD. A.D

GOVERNMENT OF PUDUCHERRY ._
- DEPARTMENT OF SCIENCE; TECHNOLOGY AND ENVH’{ONMENT E
PUDUCHERRY POLLUTION CONTR@ COMMITTEE '
3rd Floor, Iousing Board Complex, Auna Nagar, Puducherry - 5
Phone : (0413) 2201256 Fax : (0413) 2203494

E

WATER CONSENT (RENEWAL)

Consent is hereby renewed to M/s. Sri Lakshmi Plastics Unii II located at Plot No. 37/2

Puducherry under the section.25 & 26 of the Water (Prevention and Control of Pallutian) Aet

IL

HI.

Iv.

Motwithstanding anything contained in any other Act or Rules or, Nunf‘catmns, th:s
Consent is given from pollution angle only. :

Consent is valid upto ; 30.03.2023

Manufacturing Products : Plastic Lumps— 300 K gs/annum
(Plastic Waste Reprocessing Unit)

() Size : Micro (iii) Location : Industrial

(i) Category  : Orange (v) Az RIS Tt o

Specific Conditions:

. The maximum daily water requirement/effluent discharge shall not exceed the follovnng

(inLPD)
Requirement - Discharge -
(a) Domestic g 300 _ - 240
.(b) Industrial : ¥ Nil Nil- -

. The domestic water shall be treated in a-septic- tank Tollowed by soil absorp‘aon systemof

suitable size.

. There shall be no trade effluent discharge

General Conditions:

’ The\ m %lﬁ T '\*‘J@' zation iros St ”uduunaly State Ground Water Amhorlfy
for araw‘f i m%{%% r1GH . o _ -

. The applicant shall make an épplication for renewal of consent in the prescribed form }11;
IeastBqe#ls before the date of expiry of the consent or 30 days before the New or altered -

outlet is proposed to be commissioned and/or a riew discharge is proposed to be made,
whichever is earlier.

. Notwithstanding anything contained in this consent, the Committee hereby reserves its

right and\ power under Section 27(2) of Water (Prevention and Control of Pollution) Act,
1974 to review any or all the conditions imposed herein and to revoke, refuse, modify-or
stipulate additional conditions for the purpose of the Act by the Committee, if cond:tmns

of the consent granted are not fulfilled,

S ,ﬂ}}'/
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,

Technelogy and Environment
Puducherry.

Fushens, heq 3 OV 2018



4. This consent order shall be exhibited in the office room and must be made available to
the inspecting officers of this Cammit{e_e,

"+ VIL = Report Submissiosi:-

The unit shall submit an Environment Statement for the financial year ending. 31st March
in Form V prescribed under The Environment Protection Rules, 1986, on or before the
30" day of September every year. '- :

4, VL Bettei Environmental Management Practices:
1. Appropriate Rain Water Harvesting Struchuces shall be established on scientific basis,

2. Efficient and effective waste management practices ta be ensured to feduce, reuse and
recycle all types of Wastes. . : -

3. .-Adoi;tién of Green Waste Management within the campus itself using appropriate’
technology / methods. : . _

" 4. 'Fixtures for showers, toilet flushing-and drinking water should be of low flow type and’
restricted to requirements by use of aerators, avoiding wastage by pressure reducing
devices or sensor based controls. '

For & on behalf of PPCC,

o M (smm '

 MEMRBER SECRETARY -PPCC - _

T

"@0;. Sri Lakshmi Plastics Unit 1,
Plot No. 37/2 & 37/4, dth Cross,
PIPDIC Industrial Estate, Sedarapet,
Villianur Commune, Puducherry

Copy to :- :
1. The Directo;-,_Direc_tqraj:_\:_of Industries & Commerce, Thattanchavady, PﬁduGherry. .
- 2. The Commissioner, Villianur Commune Panchayat, Villianur, Puducherry.

3.JSA, PPCC — dealing with Plastic Rules -

4. Standing Guard File, i

For SRI LAKSHMI PLASTICS

\5;\‘\5«1 %F

_/Pfqprietor-. ,

M-EM"

) '
Dr.N.RAMESH
Senior Enviromental Engineer
= -Department of Science,
Technology and Environment
Puducherry.



No.2325/ PPCC/RWM/JSA/2018/ (©9F
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
IRD FLOOR, HOUSING BOARD FOMPLEX ANNA NAGAR, PUDUCIDL‘-RRY 5
Phone : (0413) 2201256 Fax: (0413) 2203494

EE

Pﬁducherry, the

RENEWAL OF REGISTRATION FOR PLASTIC RECYCLER
UN D] iR PLAS'l 1C WAQTE \IANAGEMEN’I RULES 2016

Syb: PPCC - Renewal of Registration to M/s. Sri Lakshmi Plastics, 'Unit~II;
Sedarapet, Puducherry as Plastic Recycler - Reg.
Ref:  Your letter No. Nil, dated 18.12.2017.

d ok ok

Thc Puducherry Pollution Control Committee is hereby renewed the regxstration Lmder.
Trale 1A A€ Tlanéia (iaota NMandrament Rulee IN16 of W/e Sri Takshmi Plastics Tnit-TL

subject 1o the following conditions:

|. This renewal of Registration is purely on the pollution angle with. the necessary control
measures to be taken. As far as the location and land use of the unit is.concerned, it is
advised that the project proponent may take clearance from the concerned: agency in
respect of the conformity of the industry. :

2. This renewal of registfation .is subject to the conditions stated below and to such.
conditions as may be specified in the Plastic:wastes Management Rules, 2016.

3. Renewal of registration shall be made in the Form-II appended to these Rules at least one ll
- hundred and twenty days before the expiry of the validity of registration. {

4, __-Any changes in the process shall be informed to this Authority.

5. The unit shall not manufacture, stock, distribute or sell any material which is less than 50
mierons in thickness.

6. The unit shall comply with any and all the terms and conditions -as stxpulated in thc _
Plastic Waste Management Rules, 2016 from time to time. 5

i The registration may be cancclled or suspended by Puducherry Pollution Confrol
Committee (PPCC) as per Rule 13(9) of Plastic Waste Management Rules, 2016, in case
the manufacturers / recyclers fails to comply with any of the conditions of the registration
or any of the provision of the Enyironment (Protection) Act, 1986 as amended and rules
made there under,

8. In addition to the above, the PPCC may stipulate further conditions, if so required in the
interest of environment protection. ' :

For & on behalf of PPCC,
(SM'ITM
MEMBER SECRETARY _
PUDUCHERRY POLLUTION CONTROL COMMITTEE '
To ' ' :
—M/s. Sri Lakshmi Plastics Unit-II, o S e ia¥ % A P TEL T

PIPDIC Indl. Estate, Sedarapet, ' ( :
Puducherry — 605 111, : _ . \‘\

Copy to: Guard file, PropriBtBr

e b
Dr.N.RAMESH
Senior Enviromental Engineer
Department of Science,

Technology and Environment
Puducherry.

vADEC®



VILLIANUR COMMUNE PANCH&Y&'?
: ?BDUCEERR

LICENCE
{'-Fratie!ind asiries/Factories/ledgze)
{Under section 121)

Licence No. & Date 1520210121 15932011 Fee : Rs 1600 (202123)
Gazette Notification Ttem No. i65.4.a - i
Old Licence No. & Date 21/2012-13/VCP/L,|  ReceptNo. = AR S

15-03-2011 A Date © 07-05-2021

Subject to the provisions of the Pondicherry Village and Cbmﬁjune Pa:uchayats Act, 1973 and the mil
“made there under in this behalf and the ferms and candxilons of Hicence Thira/Tmt. V. -Goundasegars
S/D/Wio Vengadakrishnan isfare hercby auﬂmﬁzed to carry on fhe following trade as demiled below:

1. Name and address of fhe i!Cﬁlibfﬂ * Thina/Tomt V Ganndscacarana S

T RN S T 5 &y P FETY, L WINOEOW 00T,

SEDARAPET MAIN ROAD , INDUSTRIAI
AREA , SEDARAPET PUDUCHERR‘&

605110
3. Nature of the trade : Reprocessing of Plastic Granules
4, Nawme and sivle of the zade . M. SRI LAKSHMI PLASTICS '
5. Number of Persons Engaged in the Unit -3 *

Marmnager/Sapervisor: 1 StafffWorker: 2

6. Busmess Premises : Area covered: TOUO sq. T o of floms: @
_ 7.  Details of Machineries pmvxded in thc 2=
Factories/Indusiries , '
Si.No. _Details of Machinery No. of ftems | Horse Power
E Extruder Machine 3 i3
= Grinding Machine 1 36
3 Mixer Machine L 20
o Cutting Machine . 2 4
: : . Toial 7 128
8. The licence is valid up fo : 3ist March, 2022
To % S : ORISR
Thirn/Tmi. V.Goundasegarane S!i}ﬁVfﬁ Ve FEEi L FEE Villianur Commane P a3
Ne.37-37/2, 3774, () Ground Floor, SEDARAPET I&iAIN ROAD ,INDUSTRIAL VILLIANUR A
AREA  SEDARAPET . PUDUCHERRY. 605110 /@}F’”
*Flease see the mndiﬁ'nns on bacl sida® a\
RENEWAL SHEET _
'_- = . ._
SL.No. Date of Reaswal Fees paid for Renewal In Validity period upto i
1 07-05-2021 o 1,600.00 202122 to ?021-.?._ 5
8 3. S \ﬁ
a. B
= i
s. i
M ]

- Lot

S
Dr.N.RAMESH

Senior Enviromental Engineer
Department of Science,
Technology and Environment
Puducherry.



GSTIN : 34AMMPG3245P1ZP PAN : AMMPG3245P Cell : 93605 45994 4%
. CSTNo. : 34800014185, Dt:23.09.2010 75982 05994 fZ.
% . SSiNo. @ 3400211 02115, Dt : 25.05.2010 RN

' GRI LAKSHMI PLASTICS

(ALL KINDS OF WASTE & SCRAP - PURCHASING, SALES RE-PROCESSING & CO-PROCESSING)

FLOW CHART

Industrial Plastic Waste
(Collection)

l

X

Aglow Machine

l

Extruder Machine

Y .
Wire Cutting Machine 1

{Granules

L 4
Granules Finished
Packing .
Remaining Industrial Plastic
Waste Shredding

Y
Shredding Material
Pre — Processing &

Co - Processing For SRI LAKSHMI PLASTICS

[ o i

plot No. 37/2 & 37/4, 4th Cross, Pipdic Industrial Estate, Sedarapet, Puducherry-605 141.

Wb
pr.N.RAMESH
Senior Enviromental Engineer
Department of Science,

Technology and Environment
Puducherry.



BEFORE THE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

APPLICATION NO.: 22 of 2022(SZ)

A. KRISHNA & ORS.

- APPLICANTS
-Vs-
UNION OF INDIA & ANR.

- RESPONDENTS

PAPER BOOK II

A.SATHYA BAMA
STANDING COUNCEL FOR
PUDUCHERRY POLLUTION
CONTROL COMMITTEE



